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CENTRAL ADNMINISTRATIVE TRIBUNAL ALLAHABAD BENCH

4llahabad this the (9%

Hon! ble Mr, Justice B.C. sa
Hon! ble Mr. K. Muthukumar,

day of Recordy, . 1994,

5ena, Vice=Chairman

Oministrative Member

Originel Appl#cation no, 83

pf 1992,

1. Dilip Kumar,S/o sri Om

Guarter no., 511B, Lelit

2. Fradeep Kumar Yadav, S/
367/322, Mohatshimganj

Counsel for the Applicant sn

i Vers us
|
l. The Unicn of India thr
N. Rly., #aroda House, N
{8 The Divisional Railway

S The Senior Civisional (
N. Rly Allahabad.
4. The SeniJr Divisional H
Allahabaq.

S The seniir Divisional ¢
Allehabad.

Eeuncelifor ithHe

. Respondents
Sri B.B. pPaul,

Original Acclilcation no. 404

Ls Subhash Chandrz, S/o Sr
Distt. Allahabad.

1 nish e e S Ry Pee

\Vers us

s he Jnion of India throdgh th
Lkt b T chse,j,gw Se
2e The Divisional Railway

¢hgh the General jManager

| Alongwith

Prakash, Guerd, Reilway
nagar, Allshabad.

;

p Sri K.L. Yadav, R/o
| Allahacad.
Avplicants.

L

i sunil Rai

lew Delhi,

Y} anager, Northern Rai lw

jommercial Superintenden

|
Frscnnel Officer, N, Rl

jccounts Ufficer, N. Rly

Respond- nts

Bri A.V. Srivasteva/F.

)
of 1994

i Raje Ram, R/o 407, Re

Bad, R/o 317, K D.S.A.

J seneral MNanauser
Néw Delhi, .

fanager, N. Rly allahab

By

@y

“athur

japur,

Ground




-

4.

1.

Yo .

The senior Divisional Comaerciel, Superintende

N. Rly Al@ahabcd.

original Applicetion ndl—110 of 13937 @

Syed Nizam Hussain, S/q|Syec Ali Hasen, Ala 29

R/o Mohalle Chiktoli, PFLS. Husseindbed, P.O.

Jaypla, District pelayuq
|

Ragubir
|
| Vvers

Jnion of India, throug
Rai lway Board, Berods

hief Coﬁmercﬁﬁ% Superinéendent, N. KEly Barod

ous e, NFW De

Divisional Railway llen

:
Nawab Yusuf Road, Allahabad.
| |

Seni>r Divisinel Comrercial Superintendent,
N. Rly Nawab Yusuf Roa¢ Allaghabad.

Original Application 7

Nirsgla singh, S/o R. 3
Ram Basic \idalaya, Da

Tarak WNath Fandey, S/0
R/o Vvillage Kewalpur,
Varanas}. :

Kamla Kant Shukla, 5/0
vidyalaya, Darazanj, f{

Amar Bath, S/o Mangrujy
Daraganp, Allahabed.

Sushil Kumar Tripathily
viliege Laxshagrah, PG
Distt. Allahabaa.

shyam Shanker shukla,|
vaishno Ashram Ram Bas
Allahabad.

i Yersus

Union of India thrcaq1 seneral sanager North

Railway» Baroda Housé.

G $haran Kharwary,
R/o 877=A Shastri Colomly, Distt Mugalssrai.
|

. 39 of 93

—

s/o Sri S. Sundel, Al a

e o o f'\pp&lcants
usS

House, New Deiri.

jey)

ger, Northern Railway

.. «. Respondenss

ingh, a/a 30 Yrs, R/p
rcanj, Allahebad.

llshabsad.

R/o Ram Basic Vidyalaye

s/o K.S. Tripathi, R/
st Lakshagarh (iHendia)

A&

|s/o sri #.s. shukla, Rf©
jc vidyalaya, Daraganj Distt.

New Delhi.

\(%é»

e v e Respond—n‘ts

H General Manager, N. nly

B.D. Pancey, Af8 30 Ygs.
post Beri-vise, District

P.N. shukla, R/o Rem Bcsic

ces pplicents.

epn

YIS .

b




3.

4,

Chief Commercisl Superi
Baroda House, New Delhi

Divisional Railway Mand

Senior Divisional Commegcial Supreingendent

N. nly Allahabad.

T | " : |
Criginel %ppllcatlon na

Fazal Karim, ~/o Mchd.

House nc. 104/24]1 Rpost

Ajay Kashyap, S/c P.S.
Avenue, Railway Colony

Versus

Jnion of India, throug
Railway, Heilway Board

Chief Commercial Superi
Hogse, New Delhi,

Divisional Railway Mana
Allahatad.

Senior Divisional Coume
Northern Railway Nawab

Criginal |Application n¢. 32 cf 1993

Garrul Hesan, A/e 29 ¥4
R/c¢ 121Dariyakad, Jogig

1 \Versus

|
onicn of India through
BoaBd Baroda House hew

Chief Commercial Superi
House, Nev Delhi, :

ntendert, Northern Rail

ger, N. Rly, allahabad.

- S

.. . Respondents

~
38 of 1993

bmith Koad, Allahsbad.

Barode House N. Delhi.

ntendent, N. Rly Barode
ger, Northern keilway

rcial superintendent.
Yusuf Road Allahebad,

.... Responaents.

hat, Allahavad.

ees Applicet

Genral ianager N. Rly, |Rly
e lhi.

\gor

way

Kadim, R/0 Village Chakjiys,
Office 3.F.C. Distt Allahabad.

Keshyap, R/o 635 J.K. Fourth

e v APpP licant

c

| ~ .
| General Manacer, lorthern

. 5/0 Late Sri S.N. Hasan,

ntendent, N. Rly Baroda,
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M i 1
| o 31v151o%al liailway Maneger, Northern Railway, é
i hawab Yuaﬁ Road, Allahabad, I

B .
4, Senior Divisional Commercial Superintendent,
Northern kailway Allshabad,

S

| | | | 1 +... Respondents

Te a@iginap A pplication no, 1782 cf 1992
| | | |

| 7 VPnOd Kumar Sherma, ~/o sShril Chabi Lal, Rfe 17/A
L\ahia Mtal‘g, F;llahabad-

\ ‘ adfl

s Avpligmnt

yersus i s

\
|
'l. Fg Union of lndia through 1’.]he Eha.«l‘mcn,
Board, ‘ew Delhi. .= e

ral Manager N. Rly Baroda House, New Delh:. !

i

9 3 B RallWaY %aﬂ=d*r. N. Rly A-uehbad‘?"?"
|

\

|

\
\ L § B L et %,r
| : e § B & kéi
‘ Be 0 1glnah Aprlication ho.~1534 of 1992 g -:3;%§
i | ‘ T F ol
| | 14 sb/an hvralr singh, 5/0 R.N. Singh, R/o ®ill & Post ! ?
gt | Jawaull, Distt. Baksur, bBihar. o
2, R v1no¢ﬂ Tripethk sS/o sri §.C., Tripathi, R/o F‘

ill Dharampur Ghurwa, Tehsil -Phoolpur Allahabad.
3 | 3 Em BhaLat, s/o sirdhari Lal, R/o Deogalpur, Post
| | Ma  Mau Alm‘ Distt. Allashatac.
| | |
| | i e+« Apolicant
| | |
‘ f !

| ! Versus

|

\ 1. UhiOn of India, through aecxbtary Reilwzy Board,
| Refi NMaerg, New Delhi.

2.  General Manager, Northern Raﬁlmay, Railway;Bhaman

W |

\

\

| (§ar°da Houe) New Delhi. t |

i ‘ \ \ -‘5
\ L

‘ :

\

\




" 4 {
~ |
il 1
{ | i
36 Chief Commercial Superintendent. N. ily ReilBhawan )
(Baroda House) New De lhi,
4, Divisional Railway Menager, Northern Railway,
D.ReM. Office Nawab|lYusuf Road, Allahabad.
J g g -
8. Senjor Divisional Commercial superintendent, N. Rly
D.R.M, Office, Allafabad.
... Respondents
9. Original applicetiog no.352 of 1992
- Rajendra Prasad Pandey, S/o sri S.P. pandel,
R/0 \ill Nanhcopur,|P.O. Pahsra, Distt. mikzapur | <« !
| |
E et F3 P —— S ""Zfr’.‘"“_’—‘f"‘—‘:‘“—‘ R
;9 2 e
e | =
'T:‘fﬁwfﬁz -~'§;i§T
1, . . The iJniop of indiea ﬁhrqugh,jeneral Managed, N, iily =
= - New Delhi, E sy s T
. s e

3. The pivisional Railjay wensger, N. Rly allahebad: 1

§3.“ " Senior deisiohal‘iimégféiélfshpdt;fN};Rlyfﬁéﬁfgf??i;

i [ A

= g1 Dftice Allahabad,. | B S L NE T ERIRS
?% }, # = e Respoﬂ¢ent5f;F3_
% S a e -
"10, Original AppliCdtipn no., 4350 of 1994.
1. Rajendra Kumar, S/ sri F.N. Jaisawal, R/p 22%
Gandhi Nagar, Mutthigenj, Distt. Allahabad.
5. Remelsh Ghand, s/o||sri Late Hari Lal, R/0 19/216
Luker Genj, Disttd| Allaabad.
oee Applicants %
VerQJs }
|
1. The Jnion of 1ndigl through the General Mdnacer |
N. Rly Barode Housge, New De lhi. 1
». Divisional Rei l'vay| Manager, N. Rly Allehdbad.
< = Senior Divisionali Commervial superintendent,
| Qe ¢
RN o TR T ST i e (S
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N. Rly, Allahabad.

3.

12,

1.

R/o 183-aAlopibegh,
Km,
Srivestava, R/o 1 1
Allc abaO.

Crigqi nal Applicatid
lRam iranjan slnohi

Dlne h Kumer, Ale B s/o sri G.S. Lel
illage & Post||singhora, Distt. Mirzag
.o APDIICY

Versus

Jnio
Chie
“ew Delhi,

Divisional Railway

seni

Original Applicetifdn no.

e M

hashi srivast@ve, A/A 26 Yrs, D/o Sri

8 vYrs,

Of india, thpgsush General jianag-r, D
Rei lway, Reilway B@erd, BRarode House. N. I

Personnel Offfficer,

4

r Divisional (Jommercial Superintendent
N. Rly, Allahabad.;

s eoe R?Spond

h no. 400 of 1994

A/a 38 Yrs, 8/c Sri K.
lallzhabad,

Jhinghwas Khothi, Alopik

399 of 1994

Lrts

No éil’lgh

V.N.
»agh,

Srivaesteve
U

nts

Lorthern
e 1hi

N. Rly, Barode House.

:Manager, Northern Reilway, Nawab
Yusuf Road, Allahapead.

... Respondengs.

Kadikx Ahmcd, s/o sfl Abdul Ghafoor Khen, Afe 30 Yrs

182/K/ 1, AsDudl

n/O

Brijkesh Frasad, s/

ii/o 93-iatiysra Ro

Kemlesdh singh, s/o
R/c 129 Alopibagh,

Rajesh Kumar, S/o ﬁarain Fresad, &/s 28 Yr
544 |[Colonelganj, 4|

Arun Kant Srivasdv

a/a |3: Yrs R/o Aza

Km, Vibha Sarswat,

R/o |133-BC, Leadeq

Km. |Abha Sarswat,

¢dm Alopibsgh A Llanabs

sri R.m Bsli Sing
| Allehabad.

| lahabead.

b, S/® sri M.P.
¢ Square,

o —

D/o S.hK. scrswat, a/e

\ Qv

Sri Narein Presad, Af§ 26 Y

i 0

Coleny Rajroopur Allshebad.

Srivasteva,
{.mbagh, Allaphebac.

32 Yrs
|Road, Railway Colony Alllzhabad.

/0 S.R. Sarswat, afe 2 Yrs

oy

et s




1 14

—

‘ rn/o 133-5C, Lead Road, Raillway Colony, 4lleshabad.
Be Revi Shenker Srivaétava, s/o sri Prem Kumdr,
A/ 26 ¥rs, RSO 130-3f51-L Hajroop=pur,
Allz__,:la\:,cd- |
o o0 Apf;liCcr‘iS
Vier sus ||

Y Jnion of 1ndia through General Manager, N. 3ly,
Railwvey Board, Berodg House, New De lhi.

v 5 Chief Personnel Cfiider, N. Rly Barcdae Housg,
inew Delhi, :

= pivisidnal Railway lignazer, N. Rly, A llehgbad.

4, Senior pDivisionol Coffmerciel Superintendenty N. Rly
iawaeb Yusuf Road, Alllanabad.

4 e e 0 ¢ l{@:—:ponqh\n-ts

13, Criginel Application|lno. 397 of 1994

4 Piyush Kumer Dwivedils/o K.K. Dwivedi, Afe B9 Yrs

R/050-A liadhwapur Allghabad.

2. R.mesh saran S/s Harj Bhcnker Lal, & /& 34 Krs
R/o C-27/273-3, 1ndilgn Pr=ss Colony Jagatgani,
varanasi. |

3s Re jeev Kumar Srivasfpve, S/o F.M. Lal, a/e BO Yrs
R/0 CK=63/209-4 Chotl Ppiyarie Disirici, varemasi

4, Amulya Kumar Gupte, E/o sri N.K. Gupte, afd 30 Yrs
R/o 178 purana Ketral, Allehabed.

¥ surendra Kumar S/o KL Lal a/e 30 Yrs, R/o Vill. &
Fost Halimpur, Distff Veranasi.

6. Rakesh Behalil Srivasiave, s/o K.B. Srivaestdva,

A/a 26 Yrs, R/o 12 Hhas-Ki-Satti, Khuladbad,
Allahabead.

T Priya |Kant Srive:tapl, S/o Sri A.N. Lal, aje S0 YIS
k/o $=1/64-2G ChupetPur, Distt. Verenasi.

8. Fraveen Kumer 3/o SHi : .Prakesh, afa 28 Yrs R/o shiv
3/13-K-8, Nawalpur Qolony, leerapur Basehige,
Veranasi,

«os Applicapts
Versuﬁ \\
- 8

e

B e



1.
| | ; 5

14 Uni on of ﬂndia, through General Manager, N. Rly, i
Reilwey Board, Beroda House. New e lhi. X

4 Chief rersonnel Officer, Northern Reilway, Barode
House, New Delhi,

84 Divipioneliﬁailway Ménager, Northern Railway, Nawab
YUsuf Road, Allahabad, :

|

|

|

| |

| 9. Senior Divisional Commerciel Superintendent !.. Rly
| Nawab Yusuk Road, Allehabad,
; :
\

\

\

«++ Respondengs,

14, Original A pplicetior no. 1702 lof G2

1./ Rajendra Prasad , Afa 24 Yrs, $/o Sri Koj Bahdur l
Singh, R/o Vill Khapati, post Khapatia, Distt
Allahatad.;

- a ! T
2. Dharem Pal Singh, A/e 32 Yrs, Sfo L.R. singh, R/o t
| Vill, Ghambir Singh Ppur (Sewzan) P.O. aurai, ‘

1 Distt. Veranasi,

3. Mahesh Prasad, A/a 35 Yrs, s/o 5ri Remii Praséd .
R/o iohalla | ersurampur, Post Mughslsarai, pistt
Varanasi.

4., munne Lcl, Afa 29 Yrs, S/o Sri Gheddi Rem R/o :
@@ Vill Chandhasi (Khuswaha Basti) post Chandhasi, :
Mugalsariaﬂ Distt. Veranasi.

ob. Applicants

| L1 Versius

| | 1. Union of InHia, through General Maneger, N, Rly
i Baroda House, New De lhi.

p ! Chief*Comme‘cialeuperintendent, N. Rly, Barods
House, New Delhi,

| Allahcbad.
% 4, Senicr Diviéional Commercial Superintendent, DRM

Office, Allahabed.

v «e ii€spondents

| |

3% Divisional Reilway Manager, N. Rly Nawab Yusuf Road,
|

|

|

|| 18| osfbibal A phliéatide g, 1227 & 1993

\ 1 ‘

|

|

| | . ‘
ls | Lak Bahadur, s/o sri Jhanra, af/a 28 Yrs, R/o vill

| | | \
i g | s L9




i el

4 K Bhawarohi, P.U. sindhaur, D

tt. Mirzapur

5. Kishorilal, s/o Jhannaj Ala 22 Yrs Rf/o vill. Bhewaroh:
p.0. sindhaur, Distric "MiTzapur.

15 30 Yrs, r/o Vill Bhaparchi,
irze ur.

3, Horilel,|s/o Jhanna, /
p.0. sindheur, Distt.

; AR Dinesh P}asad, s/o sril| shvnatt. Prasad, A fe VTS
R/0 Vilﬂ g P.0. beraini, Distt. Mirza ur
D nam subhag, 5/0 Sri De|singh, A /a 27 Yrs, R/lo
vill Murahuan, P.O. shikargaenj Distt. yvaranasi.

‘ |

& sunil Kumer, s/o sri Hansni lal afa 31 Yeres
r/o B.P. 285 Revi Nagdr Colony, Neer Kall Megir
Mughalsdrei, Verenas

¥

) ,L'\lei Cdn.tSo

y o .. Versus

1. gynion of India through General Manager, N. Ky Rail=-
way Board Barosa Housge. New Delhi

2% Chief personnel Offiger, N. Rly Baroda House|, New

pelhi.

3v Divisional Ruilway Maghe.el, northern Railway,
Nawab Yusuf Road, A lllahiab-d.

4, . senior Divisional Commercial Superintendent

L. Rly, Nevao Yusuf Hoad, Allahabad.

-.. Respondents

16. Original Acp licetionino. 873 of 1993 E 3

[ 1S santosh Kumar Dvivedd, s/o Late Sri R.M. Dwivedi
/o Vill & Post sindgihore, District Mirzapuf

BT EE .
2 Randhir singh, s/o 4§N. singh, r/o Vvill sultanpur,
P.0. Fakhmeb ur Diggt. vau.

34 virendra singh, s/o3ki S. singh , r/o vill Rampur

post RHampurDhamave |Ditt. Allehsbad.
|

| E :
4, Jitencra Bshadur Simbh, s/o sri A.singh, r/o
vill and Fost Rampual] Dhamevé, pistt. Allehgbad.

' o

5  Ran Vijai singh, s/l 8.8, singh, r/o vill § post ;
Kampur Dhameva, Bisft Allahabad.

6. Vinay | Kunar singh,sfo sii .ishesh 8ingn a/a |22 Years
r/o vill ¢ post Rewgur, Dhamava, Distt. allahabed.

7. Bodhal|singh, s/o s;w R. Bahadur, r/o vill ¢hadpur,

N
Qvéh/ P

B -
B




post BWiteura, Distt. Fatehpur. i

8.

9.

10,

11.

L2,

13.

14,

15.

16‘

Dhemava, DistF A ilahabad,

17.

18,

le

| A |

| . . . 1 . S I
rnam Kripal singh s/o sri A . singh, R/o Vill sahimepu
post| Bhitaure, Distt. Fatehpur.

| I
Kunwar Rajendra Singh, S/c sii J.B. singh, &/o ‘
Badi lMadari, Fost Siswen, Distt. Allashabad.

|

!
1

!

Raghve | v singh, s/o|sri v.singh rfio vill I
Churiyani, posi churiyeani Distt. Fatehpur. i

|
S4C. |Mishr®, S/0.R.S. Mishra, r/o vill Jathi post
Mahidcinpur, Distt. Allahsbad.

Hardwer, S/o Rem 3ingh, r/c vill and Post Ksunia
Distt. Azamgarh.

Ajpi KumEr Srivastava, S/o sri (Late) saheb Lal
Srivastave, r/o Vill & post Sindthora, Bitt.
MinapurL )

Anant Pa%hak, s/o S.N. Pathak, r/o B=24 G.T.E

- e

Karelli Allahsbad. '
| .

Kunwar s%rendra'singh, S/o JJ4B. Singh r/o Vil{

Beli Madari, post Siswan, Distt Allahabad, |

Ramesh sﬁngh,us/o M. singh, r/o vill and post Rampur 1‘{
| |
S.K. Gupte, S/o K.L. Gupta, r/o 4 HB/107 Guhga “agar
Colony Vpranasi.

Hiéhamudhin, S/o sri sahauddin, r/o 537-A Ghanshyam
Nagar Copony Allahcbad,

e Applicanks

Vers us

Unﬁon of India, through senerel Manager, N. Rly
Railw ay Beard, Baroda House, N. Delhi.

Chief rersonmel Oftficer, Northern Railway, Barcds
House, New Delhi,

DiViSicn$l Railway jiencger, Northern railway,
Nawab Yusuf Road, Allshabad.

Senior D%visional Commerciel Buperintendent,
Noethern

‘Railway Allahebad,

. s+ Respondents

\ w

Qﬁ\/

Rl e o




(M)

Ooriginel A ppiicetion n

siahes b Kumar, S/o sri H
purana Balhrane, Allahe

Versus

The wnion of -India thn
nortnern Railway, Barod

., 779 of 1923

| 1al, r/c New Lasker LI
Bac.

. Applicents

. House, New Delhi.

bugh the General NenNeQgr,

ine,

The Divisionel Railway [§ienager, horthern Relblway

Allahsbac.

The Scnio: Divisiocnal @
nortnern Reilvay Allan

The senior Divisional H
Allahabad.

The Senieor Divisional }

Crigincl Applcation ndi

gamarnath singh s/o Sé
pP.0. Mugalsarai Distt

om Prak35u sharma, S/0

afa r/o vill parshurafpur (sikatia)
Mugalsarai, pistt Muglelasria,

Ver sus

Union of India, throug
Railway Board, Baroda

Chief Personnel Offiger

N. Delkal

Divisional cilway Mghager N. Rly Allshabad.

senior Divisional Con
Al ld habadu

Original Application

Ramesh Chandre, S/o $ri
Umargani P.5. Raipury
Jaunpur.

h General Manajer N. R
House. ‘*ew Delhi

hercial Superintendent,

no.

Tehsi Machlishahr, Dij

hmmercial Superintenoer]
ad.
orsonal Officer, N. Riy
Rly

ccounts Ofiicer, N.

Resvondents

746 of 1993

lik Ram &/o vill Kureh=K
tugalsarai.

-

T SIA

. Applicents

LR

, N. Rly Barode House

N

Respondents

530 of 1993

R. Cherag,rfo vill

\

hurd,

Late sri puttoo Lal sharme

+ Ry

bt et

Allehal




O oo it g e et diact sl —

3.

4.,

9.

10,

le

4.,

29,
l.

i S TS . g : cbles i BRI CERL g

e e |

\ il
qatya prakash, s/o adhya, af/a 30 yrs r/s v1ll‘5
Rampur Sewai, P.0Q. Rejupur, Tehsil Machlishahr
Dﬂstt Jaunpur.

Jamuna praséd, s/o Srinsth rfo Gopalpur, p.c. Rampur |
Tehsil patii, Distt pratapgarh. |

STi Rem singh s/o sri Murali, afa 29 yrs r/o
lel Begdaul Khurd, P.O. Ssurwen Misirp urg——
Tehsil pPatii Distt. Pratapgorh

Uma shammer, s/o sri Chote Lal r/p vill Banbirpur |
PLO. Pglpur, Tehsil Machlishshr Distt Jaunpur.

Laxmen Sngh S/o sti juraliy r/o will Behdaul
Khurd, ﬂ .0, Surwan misirpur, |Tehsil Patti
Distt ‘raapgarh.

Girje Snankar, sf/o sri Chhote Lal A /a 31 §rs 3}
r/c vill Vanbirpur, P.O. Reipur, Tehsil Machlishahr [
Distt. Jaunpur. : g

Rajerdra prasad, S/o sri Rem|Lal, r/cUmarganj ;
P.O. Raﬂpur, Teh51l Machlishehr, Bistt Jaunpqi. w

Arrit Lal, s/o sri nath rgo villUmarganj P.O. H
Palpur.\Teh51l Machlishahr District Jesunpur. {

lea aL, Spo Sri Ram Nath, r/o vill Umarganj, P O.>
Raipur, Tehsil Machllshahr, Distt. Jaunpur,

\ .
| ... Applican$s

Versus

Union of Indie through General Mandger, Northern
Railway Hailway Board, Barods House, New Delhi.

Chlef Pérsonnel Of ficer, Northern Railway, Barods
House, ew Delhi.

D1v1ssohal RaAlwa/ V.anager, N, Rly Newab Yusuf ?
qaod Allihsocd.

Seni or DlVlSlonal Commerciall superintendent, N.Rly
Alle hauao.

«++» Respondahis

‘ |
Criginal Application no, 479 of 1993

| |
shiv shenker, Sfo Ram Lakhun, r/o vill Beh@aul Khurd
fost Sapra Distt. Fraapgerh

Heri %hanke¢, s/o sri Chottely Lal, r/o vill Banv;rpurl
pbst Rdmpur, pistt Jaunpur,

Ram Bchadur, s/o sr. Mchan Uel, rfo Purami Bardehi
Bazar, Post uakundasaganj, Tehsil patti, Distt.

P¢atdpj§rh \

| R f o3
|
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Ram ashrey, S/° sri Ra

Misirpur, POS

r, S/o sij
post R-MP

4.

vibha Shanke
Eanve€r$ur,

o

gfo sl

Rem Khelewan,
3 Dist

rost sereil Bika,

gam Dahaduf, s/o sri

pue Kha
namsheiel
post 1 mur
|
1.al3i,|SP
Medhupul,

|
vath, s/o sTi

shesh I
gileau s, Distt. PT4

Distts s
VR

Jnicn of 1ndis thro
posrd Bafoda House

Perosnnal Of

Chie
New pDelhi.

Hous €,

pivisional Rai lv.ay
Allahabads

visional

genicr Di
Rai lway 4

4,
Northern

-

)

|
originel Apclicat
|
Kishen singh, S/0
U ﬂard Colony QT4
Vaianasi.

Ra#esh, s/o sri H
siptian post !

29.
q

tfk Kumar Fand
tian, Parshu
V. renasid

AS
51

Dilstte

, Kumar SIiVd
oco Colony

asi.

4 Fre
o <L
V‘ran
%}lip Kunar Sinf

o Hanur Colon

Veranesie.

f Adhd
t suvansd,

|
U

1

ragrai, posi $uvnasa,

v

g/o s¥i @
d

o sri liatap]
pistt. Jaul:

Vers us

Jgh.General [ianagerls

\-.A uga
@Y s 5/

r, r/oV
1 pattl

Tehsi Do . B A

1

chottey Lal rfo vill
r pistt Jaunpul.

kandhai. /0 vill Sewas
Jaunpule

hilesh, T/P vil
Disttls pratapad

Rom AR

hottey Lal, I/° panveel

un; ur.

ner, RB/O vill Meerpul,
r/p vill &

Ap. licer

>

N,
New Delhi.
Northern Raii@ay,

-

icer,

er, Northern Rl

r =
Manace

~ommercisl superintende

llahebad.
Resper

.

cn no. 416 of 1993

na singh o

sri Ram Nagil
rugalsaral

NOe 702-{: * :‘-l

i1l & Pets kg
vl Varanasj

pel

bmji r/o Vv
lsarai, Di

o sTi Balmiky Fan
rampul, F.O. Mugalsarai

!'-"l . SI i

Lyave, S/0 sTi S.
lsard

re NO. 128-K Muge

sri Deep Nzreil

a, s/o
694-4 1iugals

r (T NO.

Lviay

nt

/

i 1lage Sukhen

a‘tapga I‘h.

| Rampur

A

pul,

host

nly Reilwa)

Barode

ydents

o
Distt.

rshuremp ul

jey r/0

Alinaaser

vastave

j Distt

h lal,
brai, Distt.

cants

"L/

uobilise: oo sl
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(6.5)

1,

1.

& &8

\ Vers us
1 ‘
Jnion of India t

hrough General
Rai lvay
|

Board, Baroda House, |N
\

Chief Personnel Officer, Northern Raiﬁwﬁy, Barcde
fduse, New Delhi, —

Manager, N, Rly
ew De lhi

Divisional

Railway Manage
Allahahad,
|

r
T

Northern Railway

Serior Divisional Gommerc

SCT ial Superintendent, Northern
Reilway, Nawab Yusuf Roa

dy Allshebad.
| i

-+ Hespondents

CriginaliApplication nc. 1006 of 1992

Santosh Kumar s

/o sri B«G. Sherma, r/o 146-g Loco
colony aligarh, )

e e o Appl;can‘t

Versus

Union of India throush the senmersl Manager, N. Rly
3eroeda House, New Delhi.

‘Divisionai Rai lway Maneger, N. Rly Allahabad,
Senior DiQis

icisl Commercial Superintendent, N. Riy
Allahabad,

Respondents

| |
Sk | . ]
Urigindl A jpplication no, 1303/92

sUshil Kumér Pandey,

3 | S/0 Pt.R.N. Péandey,
80 Bhendari sttio

Bfo
r Rd. Jjeunpur,
|
Smy.ijyoti\Saxend,
Badha Ghaa#aha,

W/ o sri K. Sexena, 99/303, Sisamau
Kenpur,

] o s e .wPL.‘ il G :ntS .
|

|
|
|
f Vers us ”
| |
g - il

Jnion of lndia through Genera
Barode House,

1 Manager, N. Rly
M A A
wew D\_‘tho l

)

i

|
The Divisional Railway ianaﬂer,’Northern Rai luey
| 3 {

\\Qvéi/

15

1.
|
{1
!
{




| /15 /)
o AXlehabad. ‘
3. The s nicr ivisionagl [ommerciel Supdi. K. Rly

DRM Office. Allahabad.

... Respondenis

24, Original spplicatior fb. 1715/92

1. 1Incdu prabhs pander, Wfp sri B.N, péndey, r/o
94/1A Galle Bazar Tilffergenj. Allahabac.

ﬁo sri O.p Mishra, r/o

o % smt, Naghuri-Agsrag KJ‘
62. Bhandari Staiion Rkfad, Jaunpur. i

...‘Applicant

Versus

¥y Union of india through General Menager, N. Rly
Borada House, New Delbhi.

s Divisional Railway Mamager, N. Kly A llechabagd.
T4 Senior Divisional Compercisl Supdt. N. rly DR

Office|, Allehabad. | L

..+ Respondents

24 oOriginal applicetion |ho. 133/93

hankar, S/o sii V. Nabh, Vvill iata=-kg-pura

1. :
Ram Nagar, Disttl Allashabad f

H
(6]

a

wn

Krij
F.O

5.  Umesh dhendra, S/o Sifi . Prasad, R/o Vill Tikeri
P.0. Bhemni Hitar, Diptt. allehaved.

e o ADPLIETY

\Versus
L Urnion of indie through General NMenager IN. iy
Baroda House., New Deflhi.
2. Divisional Railway MHnager, N. Rly, Allahebad e
3 5r. Divisional Commellcial Superintendent, Nj Rly

DIy Offfice Allshabad

\\ ... Respondents |




2%.

1o

e

- subit De, S/o0 S.Ke. De, 'mfo Uma Kutir, sStation

 Divisional Railway Manager, N. Rly, allahabad.

S A

original Ap:lication no. 514/92 i

Ssri Krishna hend Pathek, S/o sri T. Pathak, r/o
vill. Ameon, P.O. Sahibganj, Distt. Varanasi

Road, Jaunpur,

.. Applicant

Versus

Urion of lndie through General Manager N. RI1y
Baroda House,- New Delhi,

EE——

sr. Divisicnal Superintendent Commercial N. Rly
DRI Office, Allahabad.

Bhiie ResPODd:nt%

Orfginal Applicaion no., 777/93

Satya prakash Mishre, s/o sri R.S. Mishra, R/o
A/3, 176 Krishna Nagar, Keedganj, Allehabad.

° 0. FppliCunt A

Versus

Jnion Of India through Genreral llanager, N. Rly
Baroda House New Delhi.

The Divisional Railwey Manager, N. Rly A llehabad.

§r.Divicional Commercial Superintendent , N. Rly
DRM Office Allahabad.

«s s RespOncemts

Originel A ppliceion noc, 457/93

Shethi Kumar Mishre, $/o R.A. Mishra, r/o Vvill

Ghatwa ;ost Kerchena, P.S. Kagdchana, Distt Allahabad.
Fresent Address 134- Tula Rem |Bagh A llahebad.

Vill Kasidahan, Post Netheipuzr , Dilstt. varanasi

Ancop | singh, §/o Sri S.P. sirgh, R/o Vill, amnd P.0.

Raiendra Prasad M&hsra, S/o Sni D.P. Mishra i
I
}
|

Ram “pgar| Bhojpur, F.S. antoo, Distt. Pratapgarh.

LI Api:llC{,T—S

Versus G@}v g =y



,“ |
|
: pi ¥
+
£ Jnion of india through‘senéral ranaager, No .R1y
Barcda House, New Delhd.
2o Divisional Rai lway Mamager, iNe R1ly AllahabaCp
3e Senior pivisinal Commdfciel Superintendent N.| Bly
41llahabade.
4 genior Divisional Peréonnal Officer, riorthenip
Railway Allahabad.
S $eNior Divisional Acclgunts Officer M. Rly
Allahabad.
e neSpcndents
.: b
2. original application|no. 1028/93 |
|
Xa Rajesh Kumal Tripathi, g/o Sri R. 1ricathi }
A R/ 0 354/ 7/ 1y Jayantipul, Chumangang Allshedad. b

L App Licant

Ve rs Jg

1. Jaion of 1ndid throdgh senecral Manayged N. Jily
Baroda House, N. Delbi. '

[#2)
IR
= A

26 Divisional Rai lway [Manegel, N. Rly Allahcbade

bmmercial Managel, N. 3ly
jad.

A

Se sénior Divisional (
DRM. Nffice Alleha

(4

vas Res pondents

20. original ppplicatipn no. 1243 /93

, S/0 S.De pwivedi, r/a ville
P.0O. Fatehpur, Distt. [MeU.

A —

1. shiv prakash pubey
Mawapura (Kakrahe

« o Applicﬁn\_

VeIsus

L. ynion of India through General lManager %, Aly
Baroda Housée. Nei Delhi.

2 Divisional Raillwdy stanaael, N. Rly Allahabad,
S» genior Divisional comnercial pmenagery N Rly
Allahabad.

\\ cee Respcndents

mev of. - 18
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39. Original Application no. 1362/92 Y

He Pawan Kumar psndey, $oi8ri sk, Fandey, R/o 161/5
A, Azad Negar, South Malaks, Allehabad,

2l Arun Kuma& Singh, S/o Late sri Ramkant singh, R/o
Vill./P,O. Kaju, Allahabad,

«++ Applicant

Versus

1. Union of India through General Manager N. Rly
Barods House, New Pelhi.

24 Divisionai Réilway Vaneger, N. Rly aAllzhabade

a. Sr., .Divisional Commercial, Superintendent N, Rly
A llahabad.,

g Respondenys

32. Original Application no. 1511/92

Suresh Kﬁmar Srivas&ava, S/o sri R.K.L. Srivastava
r/o 36A/60, Judhwal, Tilharganj Allahabad.

4
¢

: olee Applicant
Vers us
1. The Union of India through General jManage t, N, Ky
Baroda House. New Delhi.
2, Divisional‘Railuay Menager, N. Rly Alle e .bak,
3. Sré Divisioral @ommercial Supdt, N. Rly 7 jnn Office
Allahabd, |
*t+ 8€S 5¢ ndents

33. Criginal applicaetion ne, 1609/92

13 Sharde Babu} S§/o Ghassit Lal, R/fo ) 65, Nakhas Kona f
Allahabad, | ! )

2s Asrar Ahmad; §/o0 sri abrar Ahma i, » 55 : af
Al bad f » */o 553 attarsuiy ?

‘Do Appli:cnt

Vers us \\
R

- 19
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l. ynion of lndia twough General Manager M. Rly

2, Divisional Railway Manager, N. Kkly Allehabad.

3 sr. pivisional Commercial supdt. N. Rly A llahebad.

| .+« Respondents

3. Criginal Applicetion noL 1628/92

l. vijai Kumer Sinha, g/ollsri D.N. lal, r/o Hapal
Colecny Cr. no. 694-A lghalsarai.

Ly sunil Kumar Sinha, s/ollszi V.N.'Lal, R/o Qr. |no.
603-E Hapur Colony Mugdlsaréi.

3 Napayan Dutt Dubey, S/C Late sri K.D, Dubey, r/o
131-3H, First Avenue, @ailway colonyy, smith Rbad

k‘ Allanabad.

i es. Applicants

\Vers us

Jis Union of India, thrcugh General Manager, N. Rly
Barode House. New D=lhi.

2, Chief Cdmmercial superintendent, N. Rly Baroda House
New DelWi. :

|
3. Divisional Railvay Reflenger, N. Rly Allehabad.

4,

N

o
By

Bl

I. Divisional Conmergisl supdt. N. rly Allchabad.
|
|

. .. Respcndent$

5&. Original Applicction o. 1663/92

1, mithle sh Kumar M:shref s/o sri H,R. Mishra
r/p 41-C Baghambari H¢ead, Tilek Naegar, Allanpbad,

O

234 Sharad bhyani, s/o Lajte sri G.P. Dhayeni, r/
c/o G.P. Dhayani, Prqyeg sangit semiti, 12-G Kamle
Ne hru W’Dad, r\lldhdbclc .

3, Ramji \ierma, s/o sri [K,N. Verma r/o House no.
173/B Reilway Colony [ho. 1 subedarganj, Allghabac.

L ,‘.pplicants

WY




4 20 [/
) |l Versus s

. Union of Indie through General Menager, N. Rly
| Bsroda H-Yuse, New Delhi,

‘ 2.. Chief Commercial Superintendent, N. Rly Barode

BN - - House New Belhi,
3. pivisional Railwsy Maneger N. Rly Allahabed.’

4, Sr. Divisional Commercial sSupdt. N. Rly Allaheabad.

J. « Hespondenish

3. Original application no. 1773/92

1l vinod Kumr §/o Sri R.Y. Rem, n/o Cc 757, GTB Nagar
Kereli Allchabad.

2. Virendra Kumar. Sf/o Sri R.S. Ram R/o 23/Bﬁ‘p/C/
1003, allspur, Allehsbad.

e e

. = e e - UG e oo |
5 Sanjoy Kumar Srivasteva, S/o Szi-Reb.-STivesBeva . .
r/o 1458/5A, Chckia, P.O. GIB Neger, allshabad,

|

\

‘ . .

| £ {.. Applicantsl
| L §

\

\ VVers us

| b 1

w 4 I on of indie through senerallManager, MN. REY
| New Delhi,

|

‘ 2d The Divisional Railwey Menegery N. Rly Allshabad.
‘ 34 si. Bivisional Comml. Supdt. Northern Railway
| DAl Office Allchebed. ‘

| ii@SpOndQntS

3%, Original A pplication no, 1821f92

it sudhir Kunor /Sfo sri Hrideye Nerein south ©f Jania
Road, New Yar, Distt. Patna, Fresent Address,
101 Anend Bagh 0ld Baiharsne Allehcbed,

|
|
! ... Applicent

\

Vers us Qﬂ}V
: 3 2
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Jpion cf [Indié through|Gneral lienegel, N. Rly
Raroda House. New Delhi

I E

\
AN e ad

pivisional Rai lway Mangael, ly Allancbed.

sr, Divigiongl Commerc sl Supdt.Ne hly Alleha

1 Officer No Bly Alleh
y Allab

v e—

>
-

STr. Divisional Fersonn
Officer, N. ®l

e

Sr. Divisional,ACCOunt

... Respondents

Original applicztion | 1822/92

srivastave, rfe 1Ok

nar, ‘S/0 S1i G

Arun Ku
harana Alleheb

O1lc Bai

¥ o VY

... Applicant

Vers us
“Jnion of India through the Genersl Menager,
Barode | House. Allehdoad. :
Rly allehabed

-

nivisional Rai lway 1:fnager, N-

5 jal supdt. N. Rly. Allahabed.

pvisional Commer

S G

sp. Divisional persopral Officer, N. nly Allzhabed.

sr. Divisional ACcouﬁtﬂ Officer, N. Rly Allghaebad.
.. Respcndents

Original applicaton|jro. 1825/92

9.

h, s/o R. singh, R/c wréhan,

yirendra Pretep Sin
tt, Varanasi.

post $hikargani, Di

A ——

B. singh} R/o

Varenasi

¢

gh, 5/0 S1i K.
thakia, Distt.

s

dre Bahadur Si

Viren
l-Tempur, Fost

vill 't
i 1alji, Rfo Vill vurahen, Post

prasad, S/o 9
Varenasi.

rganj, Bistt.

'.’.Onan
shike
11

gri B.R. Yadav, R/o Vi

Brij

vill

Premn

Murahen, Post Shikd

Surendra
Lurpost chakialy Distt.

i
i

krishne Morari, Sigbh, s/o sri Re
viurae han, posH ghikarganl, Pistt. Vel

i ratap Si

Raj Yadev, S/G

g

koani, Distt. Veranasi.

Muraty X

gh, S/o Sri R.B. singhy
varanasi.

\

1

Qe

e

/o

anasi.

R/o Vil!
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i
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g Uniagn of 1

3] Superintendent, N. Rly Baroda

By nivisional Reilwey Manager, N.|Rly Allahebed,

4a Sr., Divisioral Commercial Superintencent ,
Ne Rly, Allehabad.

Respondents

4. Originsl Applicetion no. 1231/82

Alok Kumar,Sinha, /0 :Sri _S.p.| Sinha, r/o . 283,
0ld Bairahena, Allshabad.

[ W
.

2. |Aial-sziwesteve, Sfo Sri Om- Priekesh, r/o 86/B1 -

R ALl R

.es -AD:ddcangs

Versus

e Union of lndia throughienergl |lianeser, N. 11y
Baroda “ouse, New Dt i1hi.

|

| !

| 2. Divisional Railway Maneger, Ne¢ Rly Allahcbed. ;
3. sr. Divisional Commercial Supdt. N. Rly A llahabad.

| 2 .o+ Réspondemnts

#43. Original Application no. 333/92

‘ j Shwetank Verma, ~/o sri B.P Verma, r/o 25, Ghas Ki
Satti, Khuldabed. Allehabad.

.o Applicent
Versds

\
‘ 1, Union of lnida through Generall Manager N. Rty
: naroda iHouse, New Delhi,

) General yensger, N. Rly, Railway Bhawan (Bagoda
House), MNw De Lhk.,

R G

(A 3

Ll St 0 SR W e e




|
aE e
o 7
# 3. wchief Commercial Supdt. N. Rly, Rail Bhawan,
) v Beroda House, New Delhi.
4. “Divisional Reilway dfo.er, N. Rly, DRM Cffifce
Allchabad.
S Sr. Divisional Commeigial supcdt. N. nly, All@hebsc.
§i respondentc
49, COrigingdl Apilicationlho. 643/94
L shiv Ddyal randey, ¢p Late Sri Pi. Krishen [Pancey
r/o Black no.27/10, lebour Colony, Neini Alllshabad.
oo TRDpAE CERY
Versus
é. § The Union of Inida tfirough General liznager, |N. ﬁiy'
: Barode House, New Defihi ;. e
= o ivisionsl Reilvay iignager , “llehstad.
g ?; . 3. Sr. pivisional Commelcial Manager; N. Rly Allahabad. '
..+ Kepsondents
43, Original jpplicction no., 61/94
= 1, Santos& Kumsar Sinha,:S/Of;.J. sinha, a/a 32|Yrs, °
g r/o Vill Kanharpur, [§.O. Khardan, Distt. Varanasi.

|

et : | § e ... Applicant
|
|

Versus

T Jnion of 1ndie through Jeneral Jienager, N. Rly,
Baroda}House, New Dglhi.

2 Chiefé&ommercial Supdt. N. Rly Baroda Housej, |

New D he
3 Divisional Railway Ménager, N. Rly, Allaheckd.

4, Sr. Divisional Commgfcial Supdt. DRM Office
Allahabad.

.. Respondents
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424 original Applicetioniie, 394/93
R Anand $ingh, S/o Srifls.L. Singn, rfo 524~i4 Traffi
Colony| 4llshabec. |

2 Ra] Kume

) s/pllsri . payel singh, /¢ 5-
MeG. e 3 d

o3 _ai pregkesh singh, dfo sri x.D. Bingh, r/o |5 1.G.
”'“’“g, Allahabad ‘

4, santosh Kumar Singh, s/o sri M.D. singh, r/¢ 5= N.G.

A 5.K. singh, s/o N.Bdlsingh, r/o 13/3 Kerela]Bsag
Golony, Allahabed.

6, Umesh Fratsg Singh, |[B/o Sri K.P. Singh, Re thi
principel p.B. Intef|College. pPrateggarh.

i sunil [Kumer singh, $fo sri J.B. singh, r/o pill,
Gujeria, ;ost‘JrayadEeh, Distt. Fratapgariy.

8. _anil Huasr singh, sfp sri R.P. Singh, r/o ]

=ujaria, Post J.La"déh ha, Distt. }a.a'taVOc‘U

ot
§

9, Chandan adhikari, sﬁo sri h N. thakara, r/lo
695=E, Lovo Colzony Allangbsd.

‘ Late

10, sunil kuwar Barus, /o sri/J.C. Berus, r/o 89 R.N.
nager|Allzhebad. x

i |Kumar srivestHve, S/o sri R.B.L. Srilvestava,
r/o 152 Balua Ghat,||Allshabec.

12. Mukesh Kumer Srivasfjava, S/o sri @.S. Srivgsteve,
K/o 108 Matiyare Rodd, Allahabac.

.o« Applicelts,

£ veIisus
5% Jnion of india, thygugh General lenager, N Rly

nai lwey Boad, Berodp House. New Delhi.

e Chief personnal Offfcer, N. Rly Bereday HOpse,
New Ddhi. <

3o '

Se Divisicnal Railway [Manccer, N. Rly Allahabpd.

4, Sr Divisional Compercial Supdt., N. Rly

P
A llahebad.

... hespondgnts

4%, Original AppliCutiﬁn no, 633/92

'1.  Ramji, S/o Late SHi LalsRam, r/o 61A/i Teliarcganj,

Allahebad.
\ « oo Appligant

VBN e

(@]
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Versus

jnion of|India, througf
Beroda House, Mew Delh

=0

The Divisicnal Reilway

General Manager, N. H

henager, N. hlye allan

Sr..Divisional CommeXrci

Original Applicaetion 1

Dipek Kumar singh, 3/0
1B/8A Bhanghembri Rog

Akhter Naim Siddique,
174 New Mehdori Colony

Mohd. Keéleem, 3/0 sri
P.0O. Kamehti Distt. Al

Dilip Kumsr, s/o Sri A
Road, Civil Lines, Al

Km, Shashi Sriwestevej
r/o 347, L1G Govindpul

193]

suresh Pratap Singh,
vill Chand Kemaniye, K
Allehabad.

Versus

Unicn of 1ncie thro gt
Rafi Merg, New Delhi,

i

General lianager, N. H
House) |“‘ew Delhi.

Chief Qommercial Supd

(Barodq House) Allahdap

Divisignal Railway Md

~

ST. Di\/iSiOY‘jal Commel
Office} Allahabad.

Originel Application

al supdi. N. Rly Alleh

. Respondents

e *

b, 706/92
sri (Lete) B. Sinagh, I

H, Allepur, allahabad.

/o Sri N.U. Sidoique,
Allahgbed. ~

hmir Uddin, r/o Vill P3
lahabad.

.p. Srivastsve, Rf/o 9 E

lkhabad,

D/o Sri L.N. Srivastey
Colony, Allahacad.

/o sri Rem Nesh singh,
.0. Khutj F.S. Khers,

e o @ Ap;:rli cant

\ Secetory, Railway Boe

ly Rai lway Bhawan, (Ban

pager, N. Rly, allahabd

kial supdt. N. Kly, DEN

... {esponden

no, 648/92

VE
Rt

sbad,

cy

r/o
Pistt.

C.

LS

L - 2%

%
i
g
g
]
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1. | Ram Murtea, S/o Mewa iLel, r/o |71 A Dale Allapur,>
Allahekad. ¢
. ¢ [ADpAICaNES
Vers us
A, 'nicn of India tkrough General tansgeryN. Rly 1

Baroda House, New Delhi.

£ 5% Divisional Railway llaneger, Ni ly Allehaced.
3 Senior Divisional Commercial $upct. N. Rly Allehaba .,

... Respondents

AS. Original A pplication no. 731792

i. Reéi Kumar #ishra, Sf/o sri K.KlL MLishra, r/p
26/10, Shiv Kutiti, Kri.zl Bhalan, Allehabed,

2. Frank ..ichard llenesse, s/o sri M.R. Menesse§
54/37, Old riumferdgeni, Allehebad,

: oo AP licant@
Versus

L. Union of India, th fough General lisnacer, Ni Rly
Rail| Bhawan, Barocde. House, New Delhi.

2 . pivisional Railway lianeger, N. Hly DRM Offilce,
All: nabead.

3. senicr Divisioral Commercial |supdt., DRM Ofifice,
Nawab Yusuf Road, Allchcbac.

.+« Respondéints

49. Criginal A pplicetion no. 736/92

i P;aﬂash Chendre, Fandey, S/o M.D. Pandey,r/fo
Villl & P3st Dubawal, Cistt. Allahabad.

«ss Applicani

\Vers us

y g Jnion ofllndie, throu,h secrdtaery, Railway§ioard,
New De lni.

vfh seneral jianager, N. nly Reilwey Bhawan (BaFoda
House) MNew Delhi. \\

3

e & Y
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Chief| Commercicl Sugdt. M. .RlyReilwey Boarg,
New Delri.
Divisfional Reilway Jfancoer, NO, Rly DRi Offfice
n H 3

o Dads

sr. Divisicnal Comgprcial -Supdts N. Aly, DRM
Allenebead,

. +. Respondgntis

Criginal applicatih no. 380/92

sulab niem, S/o Rem|fCaur, r/o vill. senepuy, F.O.
‘:‘,

F.0.|Sengpur, DistH. Jeunoui,

. oo APDISCROY

Versids’

Unich of Indiie thrfush Jeneral jlanager, Ny -ily
Baroge Heouse. lew Pelhi.

pivisional Railway|.anecger, N. ' ly, Alléhgbad.

Sr, Divisional Coc fpercial supdt. N. Rly, DRM
uffice, Allchabad,

. o« l€spondents

criginel applicetifpn no. 961/92

Durgesh eni ishrd, s/o sri C.p. 'ishra, R/o
433-L Kydganj, Allahabac.

Fermeshwar Frasad |frivedi, s/o Sri R.K. Trivedi
r/c 116-A Bahadurganj, Thakur Din Ks Heotpa,
Distt. A llahecbad}

ehdnra pPrasac Mighrs, s/c sri K.p. Mishrje, r/o
5774 Nai Rasti, Mpte Nagar, Distt. &llahabad.

e e ¢ APF‘liC"nt.

Versglus
Unidn of India thipuah General Maneger N. Kly
Baroda House, lew|peihi.

chidf Commercial $ppit.,N. Rly Berode Hoyse, New
Delhi,

Divisionel hailwey|laneger, N. Rly Allehgbad.

Senior Divisionsl|pommercial Supdt. CR4 (ffice,

I\\.!. I l - SN
nly Allshebad . '\ .. Re pondernts

S s
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-

originel ampplication no, 267/92

Dinesh Frasec kendey, s/c sri| k.N. Pandey, r/o
vill, Belwan, P.O. Pahara, Dijstt, iidIrzepuls

‘4. HApplicame

Versus
Jnion of India through Gerierdl lianager . Ry
New Delhi.

Divisional Reilwey i1@nsyer, IO, aly allenhabac.

sr, Divisionel commercial supdt. N. Rly Allahabad.
P ¥

s
o v o R':Ci_ongeﬂts

&

H

Criginal Apvlication no. 1208/92

krishna Lal S/o sri G. Sencily r/o 12/14 M.B. Kerg,
GG .1 .CLl Gonp cund, Allchsbadh

iidhendre singh §/o sri U. sipgh, r/o 2/45, Rame Nand
eya ; iapuhr, Allahabead,

Hiri shenker singh, S/o sri Ram Auter singh, r/o
2/45, Rame Nand iagar, Metiyarea Road, sllahebad,

Tej Lahadur Rem, S/o Sri pal singer Ram, R/o
87=n/2-C, Baghembsri Rcad, Allepur, Allshabad.

Yogendra hath,s/o Sri Dudh Nath, r/oc 535, Colonel Gun
Allehabad.

o o /‘\p liCoﬂ&S.

Versus

Union of 1ndie through General liansjer, N Rly
Béroda House, Mew Delhi. :

Divisinal Railway Manacer, Northern Rei lway,
Allchabad.
g

sr. Divisional Commerciel Sppdie., N. Rly @llshabad.

s« HESLONUBNTS

;X“ 3 2(7

e e e e
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2o
3'

O

/ C /
Fol . R
e s 2 | I
original Agplchtlonvno,12O7/94
|
suresh Chandre Suptép B/o sri Reja Rem Guplg,
r/o 27[3, Newgdewa gl iding, Leader Road,
sllahepad.
pertho| sarthi nobdars s/0 sTri HeKe pobdar, £94, AxkLeT
pur, AllenmebacC.
.. npoalien .
VeIrsus
Jnion |of 1ndia thr dphn sereral Mana.er, L. Kly,
Serodd House, M. Befhi.
pDivisionel Reilwsy flanazel, N. uly Allshsbdd.
sr. Divisional Commdrcial sapdt. N. gly Allzhabad.
... [fespondefits.
Urigilanel A pplicetjon no. 1345/92
KrishenakKant Srivaggeva, s/o sri (Late) niynni Lal
srivastave, r/o Kemp hens haBar, Bhardwéj [fFuram
allahabad. '
smt, |Jsha iiani srivhastewa, /o sri D.C. sgivasteva
r/o 520KL Kydgemj, Allahabad.
Ha<esh Srivastave, s/o s:i Kripe shanker, |r/0
72« /2, iatiara Rdad, Bharadwsj pPurem, Allchabad.
Ghen| Shyam singh, /o 5ri s.R. singh, R/o]vill Narayai
npur|, Post shivgarh, Distt. Allahabad.
Brijesh Kumar Pendd@y, s/o sri S.K., Fandey,
r/o | 46, Kinche R4t Genge prasad, .a@lviye|lhagel,
Allghabad.
e e /“\pp llcants
ver gus
Jnipn of india LRfe agh Seneral lianager, It. Rly
narpda House, New||De Lhi.
rivisionel Railwajf Manajer, N, Rly, Allchabad.
sr,| Divisional Commercial susdt. N Rly,| Allahabac.
, \\ ... Respopdents
| Y
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56, Originall Applicetion no. 1344/92
| 2
ki Vinod Kumar Srivastava, S/o $ri R.P Srivaestaeva,
r/o 751, .‘uir Road, nrejapur,| Allehavad.

.ee Applicans

Versus i

Lo Jnion of India througn Gererpl jlanager, N. Rly
Barc¢de House, Mew Delhi,

7N Divisi ;na: Railway Manager, N. Rly, A ilchdbad,

Be sr. |[Diveienal Comnercial Supdt., N. ‘'ly Afldehabad.

... HREesSgONnderns

57, Original Asplicaton no, 1240/92

i 2.0 I amBdCing §/o Sri SeH. 1manuddin, B/®
781/0, Ghenshyem®inager, Reilwey Colony, A dlaheled.
2 UHeeIe“dra hath Sexena, s/o gri Decena hath SuXena
R/o 46=21=4/7 Remen Xe Pure, 'Sulem Sarai, Allahabad

o« o 0 ."‘tppli C&HSS

Vers us

1. Jnion of india through Genemel Maneger, N, aly
Bsroda House, New Delhi,

2N Divisionel Railay Meneger, N. isly Allshebad.

3. 8r. DiﬁisiOnal Commercial Superintendent, IN. Rly
Allahebad.

.o« Hlespondents

2. Orijginal A pulicet:on no. 1239/92

1 prem Shanker, s5/0 sri G. shénker, r/o 36/81 Kela
anda, Himistgang, Allshabad.
2 Nemes hwir MNath sherme, S/c $ri Ram 131- Nilircla Neger
Lagknow,
e s+ APpplicamt.
Versus
$ib ynion of indie throgh General i.anager, B. rly,

ﬁCLodd House., Allahatad.

1v3510nal nallway Menager,|N. Rly, Allahabad.

N
—
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3. Sr. Divisional CommelD

o9. urigin%l Applicatior

nc. 647/92

cial supdt. N. iily Allghebad,

... Respondents

1. Verun Kuma: Shukla, q/0 Sri S.F. shuklay—xfe—

79 A ‘.inhazpurs’Beni
t

Versus

1. inion [of jndie throuwgh Genersl [lanager, N,
Barcde House, Mew Deihi.

24 Divisilonal Railway Ménacer, N. xly, Allehab

3% :r, Divisional Commgrcial Swpdt. Ne nly

Allahqbad.

6¢. wriginal Applicetiocn

15 suresh Kumer S/o sri
Allangbad.

|

|

|

|

1 Versus
i Jni njof inida throy

BEsroda House, New D¢

2 The Divisional Reilv

N The Sénior Divisonel
Allahdbad,

4, Sr., Divisional Persf

5 Sr. Divisional Accoll

k. OrigiTal Appliceati of

1. Ranjri Kaent patel, B
24 Raﬁa inand Negar,
\

Ka Hata, Allchabad.

e Appiicent

'M
no, 494’9&

Tulsi Ram r/o 25, Luka

gh Generel Mempager, N.

By Marager, N. Rly, All

Conmercial Supdt. No H

nnel Officer, N. Rly, 4
nts Ufficer, N. Rly All

.+ . niesuvonder

no., 495/92

/o sri Cnandre ShexBar,
Allapur, Allahabad,

\
Qe

W RS B BT |

vios ADpAiCENTY

Rly

1 «e« HRespondeniis

Kk Genj,

¢ habsad.

ly

chabad,

s

e e Applical’!t.

11 lahabad.
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|

|

|

; t | .‘ : li o b 4 v .’;. "
il l&  Union of Indie throgh the Gemneral Manegery Ne Rl
il forods llouse, ilew Delhi,

24 Divisiorel Railwey Manager, IN. Rly Allehabac.

| ;i (g 18 seniro Divisional Commercicl| supdt. N. Kkly Allehebad.
|

\

|

\

|

|

\

4, sr. | Divisional personnel Offlicer, o Rly Allahebad.

S er, |[Civisdonal iccounts Offilcer, N. Rly AMMai@bad.
o8 e “?t Jr)()l u‘ tS

624 Originclf gpplicetion no. &13/92

| | 5 gl R \,_‘

| 1. Prabha Shenksr Yadav, 5/o0 Sti R.P. Yadav, ir/o

‘ 1C anwn blll RO d “llaHabac.

\

i v Applicegt

Yersus
T Jnicn of Incdis through General anacer, Ng Rly
se, MNew Delhi,

|

\

\

|

1

; Barpda lHou
|

\ s Divisiomal Railway warieger,|{N. Ely Allaha@lad.

‘ |

‘ ‘, & Sl - > b ~ il . ™ " - -}

\ 3 gr.| Divisional Commeercizl $updi., N. R1yflallehabed-
|

4, Sr. pivisional Perosnnel Cfficer, N. Rly #llahebed.

i 1" ar, Divisioral Account Offiter, N. Rly Allechabad.

«so REsSpoOrdents

it Lril Kuner srivastiave, s/o Sri_V.K. Srivaestave,
r/q Rlyl@Quarter,Sukedargeni}) ~ilchabbd,

28 15 rakasi@handrd pancey, 3/d sri AP Fendiy, 8/ a
191/24 L& rovp Pur, Allanabhd.

3. Rakesh prctap Singh, s/o sr§ R.P. Sinch, @/o .
vill ¢ P.C. Kotwa Tehsil phulgur, Dast Allehabad.

\

\

|

\

\

\

| :
i 63.. @ri?inél Application no. 527 /92
|

|

|

\

|

\

\

\

\

4 m o)

: sl o . Tl i ety ‘./ B, AW S b
ratji lKhare, s/o sri G.Fp Khere, r/o @-SEAhiyapulls
hobad. iy

H(‘)
(1‘1

»‘1
-y 4
|

L ) ,prlicarl—ts-

Versus \\ "

| | |
I id |
! | ; i



i yighi . B i

o 1o Union ofl1ndia throughSecretory, Kailway RoOard
Rail phewan, Kew Delhi
7
2 senersl [fansger, N. RYy beroda House, hew Delhi.
85 ~hief Comme: rciel Supdf. M. .Rly Berods House,

ew Delhi.

4, Dpivisiorfal Railwey Rorfjpcer, N Kly, DM -Office,
Allahabad.

5 Senior Diviionel Commgfé€ial Supct. N. nly Alllahekad.
O station|Supdt. N. Rly|[llchacad.

‘ e+ RESpONCenty

64, Original Application fjo. 632/22

)
. . s / =~

1o aleya Kent, s/o sri B.K. crivesieva, /0 324 :

Baghambari Housiny Scfleme, Bharadwajpuran, 2} 1lshepun,

Allahabed. ‘ ;

v Abp Eicank

Versus
ks union of india, throdjh Jenersl anager, K. Rly
New Delhi. |
s Divisionsl Reilwey ldbager, N. Kly, »llahabafl.
i o
S senior Divisional Comfercial Supdt. N. Rly allechabad.

\ .+« Respocncdents

6&. ouricinagl Applicetionifo. 476/92

' ¥ F
, 2/o 5ri Lakshman H

shushil Kumar Srivasipve I
amkeri Br ih lireman [Yojna,

5
srivasiava, rfo 155 §&
Allahedar, ~lliahalad

i

| S
-

v

Ay

.»s Applicant

Versus;
34 Union pf Indie thrOugh seneral Lanager, N. Eailway
Berocde| House, lew Defthi.
> Divisitnal Railway iLfnager, N. nly. Allshelsd.
3. Sr, Divisional Commefcisl Supdi., N. ily allshalad.

~<‘

-
k‘l
’—J

2
-
[4F]
&
[¢]]
°

4. Sr. Divisional persinflel Officer, N. Rl

£ i L oL . ” 1 e . |
5., STr. .phvgsiohal - AbdpuntsOfficer, e BIYEA
. ST oee Respondgnts S0
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inndra
Sakaldih
Rajesh K
Tajpur P
Jnion of
Rellway

leéief GO

ivis

L1

Original

Sanjey
22 Leth

ll(—ll
vill

Divi

Kuna
ceuoh;,

Divils

Divig i

i.ar

»
1‘«‘:'\..

ifal

1ONaa

\lers as

ous€e. New

ional Commer (g

Applicstion n

singh, S/O §LJ

mueercial g@pot
al Railway Nan

L Commerci

India thro.gh
e Lhi .

cional Account

onal P erosnh

3]

VS —

En GCnand,

/6 Sri R.L. Pras

b 477/92

e
Ly ‘:’2,

No Rly ‘Bero@s

s Mughaksarai,

raon, Distt.

«-ApBlicsnt

\

Saka

Applicarit

56 § )
miouse .

- | b
aliy "%

i R.S+ Prasad, tfo
Varanasi.

Cy
s

el Officer, N. Rly Aldfebad.
B. CGfficer, N. Rly Allshabad.
1
1 ... HResponderds

b. 221/93

Ge Singh, /& Tajpur st

. p.s. ~,c.ca'.LdA?, PESstte Varanasi:
umar Singh, s/p Sri R.N. singh, r/e
ost szkaldhi, B.S. Sakaldih, Distt. Ypranasi.
oo  Moplicant
Versus
indis throagHlGeneral “ungcer, N. Blp
Boardy Barcda Wouse. New Delhi ;

Yew Delhi

1 supdt. N. Rly allzhspad.
es. HespoOnicents

/o
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[ 385 [

VVersus

thro

Larcdg

|
Union of Indie,
Railwgy Board,

=

-

Chieldf ¢omme*c 1

upd
New De T’th ‘

~
]

Uivisib%ai—ﬁailway MEndcer, N. B

|
Sr. Divisiongl Commel
Allahabad.

Ram Sl gh Yadav, S/o
Purabh@rghal, ,.b 5
Prataspgarh.

—

Una shénker Yadav, S/
Behdaul Khurd, P.0O. @
Pratapgarh.

m pra%ash,'S/O Sri R
Khurd, ?P.O0. Ceura, Te¢

Vinod K

.9
Yall R4

umgr Singh, s/

on, Post Semrd

fhsil ratti. pratapgerh

gh Generel jianager, N.

House. New [Jelhi.

'-.‘
s})

<
v A
Ad

cial, Supdi. Northern

aura,

o Ddar, /o Vill. Bell

~

~
A

Lo
-

f,

S L e . )
s R ’Sl";j"),

r/o
P gt N i

R e
GQESITASd o

t., No Rly Berode Housg,

hab§ds

.es liespcndents
no. 219/93..
Exi B.a. Yadew, /o vigls
uhansa, Tehsil Fatti, Pisti

o sri R.L. Yadav, r/o %ill.
Tehsil potti, Distt.

jaul

Vesude S/O K.v. Yaglav, ¥/ o Will. Kudia=ka=pursa
Machchalischal|, Distt. Jaunpur.
«ss Applicants
: Versus
Jnion o0f Indie through Generel Kanager, lNorthern
Railway Railway Scardl, Barods llouse.
|
Chief Commercial Supdit. N. Rly, Baroda Housg. New
Delhi. | |
\ : i :
Divisional Railway Mégpha.er, N. Rly Alla:abed.
Sr. Divisional Goummegfisl supdt. N. Rly, Allahaba
e 0 T\CS})ODC‘GTJLS-
Crigianl Applicationl|ho. 197/£923
]
Chet singh, s/o sri naj Behadur ‘Singh, r/o fvill.
Inarge n, u;; Semrahk, EA;Lt- Verariagsi.
shiv Kymar,Mishrs, -gfo sri R.P. Mishra, rjo
Vill Tatihera, Fost Eonahti, Distt. aAllahalzd.

Railway,




|
|
|
|
|

o,
|
|
|

ME 38 /1

il G Rakelsh ghdhdra Tripathi, s/o]l cri 5.5. Triphigs
rfo vill. shisakpura, Posi Sgpidatad, Disttise Allans.ac,

. |
4 shyam Krishan pDwivedi, s/u 3ti V. Dwivedi,fir/@
vill. TOPO A_cn.th\:lcu, u.l_,\..l»- f\llc..u~qu

‘loe Appllcant

Veérsus

1.0 Union ofl India through 3nergl ilaneser, Is. Rly,
Reilway Dhawan, Barods ilousef. :ew Delhi

a
2. G.ief commercicl Supdt. Cardda House, iiew elRi.
3 Divisional Railway kicnager, ji. Kly KB Allahabad.
4. se | visione ommarc;al 3updt. K. RMY
n 3—{'&-9—:: .ar\—ldnlcbo Al " s

_+es Respondents

| e R 2

7L @, Criginel Applicstion no. 162/93

1. prem shanker, $/o sri 5.H.N. pandey, /o 45 Gariwen
Tclg, allghsbad. L

24 Sanjay Kumar, Srivasteve, ¢/0 5:i (Latell Rel. i
: ‘ SFiVasvcva, /o 16,11 l:ew Sodhhbatiabagh, Allahabad.
; | |
; 3. Sbutem Adhikcr, S/o sri N.NY adhikari. 1/9 6955
1 Locp Colony allshabag.

dié Jagdish Presad Srivastava, $/0 sri i(*~ate)ll. .BL |
Srivaestav V&, r/ 97/;—\, ‘\drould, ﬂllﬁ'—aduOo 4210
4 [ B
¢ el i | |
5, ¢ \Flajendra [Ssraswat,| 8/0 S1i P.5. Saraswat, r/o i
63 |3eriwan Tola, Al l halbac . z
b Om Prakesh crivasiave, 3/¢ Bri F.i. sriva@tava, ‘
$/a £ws| (54) Baghambari Colpny 3/3 allapu® AlngaDav?
T sbhilesh Kumazr srivastave,| s/o Sri ;.N. Srivascave |
v 3 54508 Shenshyam lNager Ipilway Colony B1l8na yBad.
1 e ‘a)/hu‘vus/'i Kamar 'JI;‘ e V3, ‘_,/‘ ,I_.. Nabad 3]’,1"::— 2Vd,
/9 S5/0% Sarvducye I\agar, jiLJ-v-l(,U\,u-
Oaldl 1k an »; (umiar S. ivestava, s/ 4 31 S.Ss STiV@etEa, |
/9 G5/1k S:;J)bcy najer, JAllshabad. |
1C0E | 1 ‘

: o ~ 7 Pl P - LT E
al Kamar Verma, S5/90 3:i3 Kad Verma, IO
2 g
g M

heerx i
150/122=4 fietiyara Road, ~llchabad.

Versus

“ ' l« bnisn of Incia thro.gh Zengral Manager, Ns aly i,

T T L exegtilh - . Sl .

L" == =
%
=
bl
i




)

3.

4.

Railway

chief H

House,
Div

Senior

habkad.,

Allaud

Km,

sunil

r/owd

Anjani
r/o 28-A Krishan N

Karunesh Kumar, 5/o

Negar

Shyam| prakash Srivagtava, s/c §riPp. Lal rfo
EWS 54 Baghambari Cflony, Allshabad.
Lalit Kumar, s/o sri| rrem Kumar, r/o 16/11[lew
sohbatiabagh, Aallsflabad.
R -\,JpllCat
\
Versug
Jrion| of India throdgh General .iecneger, i} rly
Baroda House, New Dglhi.
chief personnel Offlfjcer, N. Rly, Beroda HOpse,
New Delhi.
Divisional Railway Manager, K. inly, -Allghpbed.
senior Divisionel Jpmmcréiel Supdt. N. Tily Allahabad.

npel Application

-1 slepar-| JG

41-A/9E Tilsk Nald

Ra
amand

/3t

305rd, Baroda
ersonnel Offid
liewi DE lhl .

Divisional Com

sl Verfc

je,hv*“l, D/o
nd l.agar, Allg
Kumar Srivastdy
7 Matira Road,

Kumar, S/¢ 53
1. Srivestavey

Sl"_.CJn,
Distt

h Kumer
anscih,

'Srivast
o'

Kumer

. Allahabad.

mercial

A

SUPGJLo I\ . ;‘\l‘j’,

Hespond

no. 161/93

e, S/o sri B.
ar, Allaheb

ri Ram Dass, r/o 2/%22-
]abuu .

S

a, Sfo sri AN. Srivas

A.lahabad.
L §.F.L. Srivesteva, rf
s5ucamadih, Dhanbead.

s/o sri J.singh, r/o surashiya,
cellia.

bvs, /0 Sri V.N. Srivgstava,

a1, Allahelbad.

51i T. hath, r/o 545-3 |Ghanshyam

\\ see NESPONLG

louse, @&} New pelhi.
br, horthern Railwey, B

isiodnal Railway Mghager, N. ily, Allehabée

2nis

b Sii P.l..Yadav, r/o +64-

arod 5

e

Lave,
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&

~ Qriginal Applicatien Neo, 150 eof 1993

l., Shri Dhirendra Kumar Mishra, s/e
Shri H.M. Mishra, r/e 23/47/107 B

Indrapuri Celeny, Allahpur,
Allahabad,

eese Applicant

Versus

l. Unien ef India threugh Genral
Manager, N, Railway Head Querters
Urfice Bareda House, New Delhi,

oo+ Respendents

QR D E R(RESERVED)

B

This bunch ef 7g&g§ses in all invelve almost

JUSTICGE B.C, SAKSENA, V,C

identical questiens of fact and law and reliefs alse., O.A

83 ef 1992 is being treated as the leading 0.,A, The number

of days ef werking varies in each ef the O.A and breadly

the peried ef werking ef the applicants as Velunteer Ticket

cellectors ranges between 5 te 18 days and that tea on the
allegatiens made by the applicants in the menth ef January
1982, 2

2. : The applicants allegeﬂ’that they had werked fer

the peried, indicated by them in the varieus Oenas.in the menth
of January 1982 @ fs,15/- per day. The applicants allege

that on the basis of Railwag Board's letter dated 6.2.90

they made representatien regarding their re-engagement as
Volunteer Ticket Cellecters since they had werked prier te
17.11.86.

e Reliance fer the claim is based on the decisions

of this Iribunal as alse the P.B, ina few O.As preferred

\
Vet

*+sP39




s AW b

”".‘ by pzrsons similarly circumgtanced. The epplicants,
therefoie, have sought a refliof for a direction to|the
1 & spondents tb re-cngage thg agplicantis as Velunteer
Ticket Coulla2ctore or mobilel| Booking Clerks &5 per Extant
Rules. They bave also in gpme petitions prayed thst &
cirection be‘xsquuc to the |kespondents to teke the| petl-

ticnars on duty and pay bagk waces from 1G.12,90 Hill

the dete when they first presented ihems@lves for lengage-

ment,
4o The réspondents heve 1esisted the pe tion|end have
filed a coun ; affidevit &g also & supplemantary ¢oun.2
affidavit,

(3 273 The epplicants have||filed & rejoinder effiflavit.

The appiicadts hsve admitdédly not re-engaged afipr their
short st‘n*l“aﬂ‘an betwedh 5 to 18 days in the month of
Jenuary 1984. The Railway] Bosrd's circulers doted 6e2490
is annexed $s ainexure Allfto the leading U.A and [have
zlso been annexed in kRx gome of the U.4s. A p-gusal of
the sald le£ter chows thall in the light of the jhdgment
dated 26.8°F7 of the Cen:Hal Administrative Tribunal,
Principal E‘ench New Delhl in O.A. No. 1174 of 1ps4(Neera
Mehtia ana Urs Vs. Union df Indie and Ors ) and dipmissal
of tbe SLP\NO. 14613/87 By the Hon'ble Supreme Gurt

on 7.9.30. | The Railway Bperd has decided that the ‘cut
offt cate for being consjpered for abscrption in

s

regular employment against reguler vacancies eaplier

=+

provided to be 14.8.8l w 11 be substituted by 17.11.80
Paragraph 3 of the circullar letter is the anchog sheat

for the ci élm in the pregent U.A which reads as|under:i-

\
'y

L . . p40




e 40 ::
’

" In regard te Candidates engaged as Mobile

Boeking Clerks discharged censequent en

dig¢entinuance of the scheme by zenal
| . : Board's

Railways, as a result of/ﬁﬁﬁgpletter dated

17.11.86 er any earlier instructien te the

same effect may be Te-engaged as Mobile
Booking Clerks as and when they appreach
the Railway Administratien in regular
emp leyment may be censidered after they

cemplete 3 years eof service as Mobile
Beoking Clerks in the Same manner as in

the case of other Mebile Booking Clerks

covered under para 1, "

6. In paragraph 1 attentien was invited te Railway

Board'ps letter dated 21.4.82 and the 'dut of f date!

previded therein was 14,8,.8].
$.

We have heard the learned ceunsel feor the parties,

Re - Shri B,B, Paul, ceunsel appearing fer the respo-

ndents raised ga preliminary ebjectien that the 0.,As are
barre%%by time, laches and acqu@ﬁ.nnce.’
¢, T The learned ceunsel urged that the applicants

have net been engaged after January 1982, He further

submitted that the Railway Beard's letter dated 6.2,1990

dees net govern the applicants whe alleged te have werked
fer a peried between 5 te

Collecters,

18 days as Volunteer Ticket

He further submitted that the applicants were

net discharged censequent te discentinuance ef the scheme

by the zenal Railways as a result of the Board's letter

dated @.11.86. Their idiscontinudnce had “taken place
i

b

feur

oeep4l
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‘.‘k years earlier and net on the basis ef the Railway Board's

said letter,

1p. The respendents have alseo disputed the cerrectness
ef the averment made by the applicants abeut their having
worked fer the duratien inficated by them in each ef the
O.As, The applicants in Swppert ef their assertien of
having werked in the Year 1982 for @ number eof days indicated
by them during the 'Kumbh mela' have been aneexed, cepy ef,

cértificate stated te have been issued by ene Ram Das whe
He ad
has given out his designatien as/Ticket Collecter AKM, N. Rly

1

Allahabad. Cepy ef such a certificate has been annexed as
Annexures A=3 and A=4 te the leading O.A. Shri B.B. Paul
‘I. submitted that Shri Ram Das was net competent te issue this
Certificate and the said certificate cannet be treated as
preof ef the working peried| of the applicants indicated in

the certificates. e, howdver, feel that it weuld not be

necessary to enter inte this centreversy for the purpeses
of deciding the 0O.As. We, proceed to decide the O.A in the

light ef the claim based en/the provisions of the Ruilway

Board's circulsr letter datdd 6.2,90, we, hewever, make it
clear that we may net be understeod te have accepted the

claim ofﬁthe applicants with regard te the days ef |their
werking. We may take up thel plea of the 0.As being barred
by limita}ien. Admittedly, |hone of the dpplicants |initiated
any';ugégééiproceedings in any ceurt te challence their
discontig%;nce made in Jaenuary 1982, The €entral Admini-

stretive Tribunall was censtituted in November 1985.| These

Osas have been preferred in the year 1992,

12, As noted hereinabeVle, the basis fer the claim
apart frem the provisions of the Railway Board's letter

dated 6.2.90 is Certain deci

Sions Tendered by this Tench

Gy .ep




of the Tribunal., The said O.As age O.A. No. 722/90 8
Rajendra kumsr Srivastava Vs. Union of Indis end Ors, C.A
No. 471/8C Mukesh Kumar Srivastave Vs. union of India and

T |urs, O.A. No. 648/91 Madan Mohan Pandey Vs. Uni@n of Indis
and Ors. No doubt, in these csseg orders for re-engagemeni
of the applicants therein had been passed, un the material
placed in the supplementary affidavit we find subsequently
in several other cases decided by this Bench of the
Tribunel, & different view was taken when it was pointed
out that the Railway Boerd's circulcr applied to Mobile
BOOhlnd clerks and the decision in Neera Mhta's case was
in reSpect to Mobile Booking Clerks. This dlstln‘on was

noted while allowing a few review petitions in some O.As

“and in?u.A. No. 131/92 Lalji Shukla and Ors, the only 3
dizectﬁon given was that the respondents mey consider 2and
analysé the cases of Mpbile Booking Clerks and f£ind out
it 3 any;scheme can be framed by them laying down a parti-
cular triteria for re-engaging them on casual or daily g
basis. A,ainst this decision, the Rallway Authorities
preferred en SLP before the Pon. Supreme court and the
Hon, Supiemé court by fan order dated 744.94 passed the
following order :-
" Delay condcnec. The order only gives & dire=-

ction to the petitioner |to £ind out any scheme

can be freamed. The Union of India

can examine the matterx and if it is

not possible to frame a scheme, record

its finding accordingly, There is no

obligation cast by the impucned order

that the scheme should be framed in any

' case SUchCt to the 2boYVe, obsegvations the SLP
is disposed of", N
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Subsejuently, the Railway dministratien consideredx the

pessibility ef framing & sicheme in the light ef the dire~

Ctiens given in Lalji Shuk @'s case by the Bench ef this

Tribunal which was dlse repeated in seme other O.As which

Came fer decisien susequent te the decision in Lalji

Shukla's case,

12, The Railway Administratien in the supplementary

Counter affidavit have indicated that they have taken g

decisien that ne scheme can be framed fer Velunteer Ticket

Coellecters feor abserptien ang Tegularisatien in grew'C!

e
categery pests since this weuld militet 4gainst th statutery

Previsions laid down fer Recruitment ef Ticket Collecters etc

ds centéined in para 127 ef vection B of Chapter I |of the

Indian Réilway Establishment Manual 1989 Edition, They have

further taken the view that ne such Pests er vacancies exists

°n the Railways fer Voluntee? Ticket Collecters/Moblile Booking

Clerks fer thejir Te<engagement en casual er daily basis,

15, It was also held that Te-enagagement will burden

the public exchequer and willl alse enlarge backdeer entry

and will effect reservatien pelicy &s contained in Article

16(4) of the €onstitution ef [ndia, It was alse helld that

framing ef such a scheme feor those Volunteers whe have clearly

werked fer & peried ef merely | for 5 te 18 days will be against

public interest as the poests filled up by them are generally

by direct Tecruitment threugh |the Railway Recruitment Boarg

epen for general Competitien aEd the eligible persens
would be deprived ef their legi

at large gf
timate rights,
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1% Admittedly, this scheme hes been given up after

47.11.86 cnd the Railway Administratien has fer cogent reasens

indicated that it was net feasible te drew up @ scheme as

rejuired in orders passed &n varieus O.n.s

16, Shri B.B. Paul has also invited @@g our attention

teo certain decisions in review petitiens which were allowede

n@mu@ % On the basis of an enolegy of the decision by the
-
Principal Bench in 'Neera Mehta's case direction fer re-engage

pent had been passed in the O.s, While Gesddiag al;owing the
review pegitiens it was noted that the decisien in ‘era

' Mehta's case was confined te Mobile Booking Clerks and there
is ne parity between Mebile Boekiny Clerks and Velunteer

Ticket Collecters. The present applicents fell in the later

categery.

lé. Quite @ large number of decisions have been rendered

frem time to time and the view taken in the earlier decisiens

have been washed dewn er even net accepted in latér decisiens
and a directien te drew up a scheme was enly previded as in

Lalji Shukla's case(Supra ), which wgs followed in many other
subseyuent decisions., The turns and twists which have taken
place in the view expressed on the question have been referred
to show that the decisions of this Bench of the Tribunal on
the basis of which the applicants/%i%iming similar benefit
being extended to them do not hold the field.

17. e may now taging%iiOifc%gzideration the plea of

the applicents that the jdecisicns |in some O.As in favour of

similarly situeted persons may be |extended to the applicants.

.

It is pow feirly well settled that the judgmentiof the Tribun:

\Q),;'}, ,...1.,45
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grievance and the cause

be considered for purpos
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2L, The Hon'ble Supreme Court in 'Bhcop Singh Vs. Union
oi Indiz snd ors(Supre,; haed interelia, held that"inordineate
and unexplained delay and laches by itself/zsgood ground
to refuse relief to the petitioner—ifféépcctiQe of the

merit of his claim. It was alsc¢ bhserved that Art, 14 or

the principle of non-discrimination is eguitable principle,
Ther2fore, eny relief cleimed cn thet basis must itself
be founded on equity end not be elienm to that concept”.

o Ve may also refer ic g releévant observation mede in a’:

1o
g

recent decisiun of Hen, Supreme Couft in 'Retan (Bancre
Semant anc Ors. Vs. Union of Indis and Urs reported in

1694 $.C.C(L&S, page 182, The petitioners before 4" Supre=-

me Court in that cage were casual lobourers of south eastern
Railway, They were alleced to haye been appointed between
1964=69 and represented between 1675-78. They, throuch
thelr petition sought ¢ direction/ to be issued to the OFpPe
parties to include their names in Liwe Casual Labourers
Register after due screening end to:géve them re-employment
according to their senicrity, The basis for the clsim

4
amongst ‘others and was a few judgments rendered by the Apex

R

court in 1985 endM87 directing the Railway Autherities to

£
-3is —aome

prepere a scheme and-to ebsorb the casual labourers in
accordance with their senliority., The petitioners appeared

1o have made a representation in 1SSC to the Authoiities in

Tz

which it was alléged that they are¢ not following the orders
of the Supreme court, High court ¢f Calcutts and Cslcutta
Bench of the C,A.T. In the facts|of the said case the Hen,
Supreme Court, tock the view that since no explanztion hes
been given as to why the petitioners did not approach till

1920 held that two questions arise;

3 d.pa7 f
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R4, 5hui D.B. Faul, lecrned counsel app3sring f;'
the raspondcnts have invited our attention o ¢ gecicioOn
rendered by the riincips Bench in 'ashish Chakreburty Vs
Union of incdia and urs, .eported in 1994 (1; ATJB82, in
the caid case the facts are almost identical as in the g
case in hend, The applicant alleged that he was engaced
as Mobile Bockino Clerk from 1.6.85 to 15.7.85 @nd had notl

been engac:d thereafter. He mede & reppesentation stating

AN
W

that he has worked for 32 days infl%85 and in view of the

circfilzr cf the Railway Posrd dated 3 .02 he be &lso

',_a
(_n

considered for ebsorption as Mobile Booking Clerk. The
Jpplicent 's representation was reljected. and he was infor med
that he cannot be cbsorted in terms of the letter _..ed
12.8.92. In h2 szid czse the gpplicant based his claim
on the 'bseis of e GECLS_Cn cf the P.,B. in & similer bunch
of the cases. The Division Bench tock the view theat

there is no parity or similzrity|heilween the applicents
case end ihe appliéants in the bunch of cases decided

earlier, Itiwas held thot since|the services @f the

applicant was not discontinued as a result of Rellway

Roerd's letier daoted 17.11.86. the ap; licent's cus@ was
kzs’not coverzd by pares 3 of <ihe Railway Board's letter
dated 6.2.5C. Since he was noi discherged consequent
upon discontinuance of the scheme by *the zcnal Railway
as a result of letter dated i7.41.86. The same situation !
+azins herein also and wehave 3dlreedy he 1d accordingly.
25, In the said case, referring tc the decision of the
Supreme ccurt in 'Bhoop singh Vs. Union of Indie and Ors

(Supra), the guestion of delay was also

\Hé‘/ oo PAS
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considared cnd it was hell
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that the petition wa

0f action having accr

was filed sometime in

5 barred

ued & in

the year
1593, ’ i :
26° The learned counsel for the respondents glso
invited our attention tollancther decision rendered by the
same Division Bench of tHe Principel Bench in 'Anil Babu
Sharma ¥s, Union of IndiHd and Ors reported in 1994 (1) ATJ
po=84., 3
2%. The petitions before uys are clegrly barred
by limitation as providéd| in Sec. 21 of the Administrstive
Tribunals Act. The provikions of the Railway Bdecrd's
letter dated €.2.90 is ndét attracted and applicable to the
applicants,
29. Admittedly /| the scheme hzey been given up

since sfter 17.11.86 and

cannot be Loat sight of.
b granted/&elieiSPrayed

e

raised a plea that one Shi

nteer Ticket Collectcrs h

dist of 1982, It is, the

nts

have been given re-en
Volunicer Ticket Collecto
2q.

thal the i2. persons named

had been re-engaged as lbb

vVolunteer Ticket Collector

ha% bhoan denied.
b2 entitlad to the relief
based con any statutory prg

neenis in re-engsging a fe

4

In the count

" Be that

-

Ls no lcngar in force,
The agplicants thersfo

[or by them. The appli

i R.N. Sheorey and i2 O

ve been included in thq

S on Pick and Choose b.

er affidavit, it has b

ile

é.

booking Clarks and

Claimed by them only if
yision, The act of the

v which hias b

"~
4

cants also

efore, pleaded thet the

agement to some Voluntg

in para 4,1C of the leading C.A

The allegation, the

as it may, the applica

ihis fact

g, cannot

thers volu-

3

approved

&

responde-~

3sis,

en indicetat)

not as
refore,
nfs would
it is

respo-




.
&
o
L]

expleined will not give rise tu discriminstory treatment.
" The applicants in =2ffect are seckling re-engsgement -on the

strengih of having worked for a period panging between

£ to 18 days,which alsc is doubtflul ,and has been disputed

by the respondents.

L. | In view of the discussion hereinabove, an

(§%)

0
: Le
a totality of the circumsiences vie are not pursueded to I

crant the reliefs claimed for by the applicanis. The U.As

lack merit and arex accordingly dismissed. NO order as to
z fer .

costs, f

3 The copy of the judgment shall be placed

on each of the O.As which have bsen declided by this common .

N

juogment,l %
(. e B E
( Ko MUTHUKUMAR ) ( B.C. SAKSENA , L
MEMBER(A) VICE CHAIRMAN ; 4




